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LEGISLATIVE ASSEMBLY. 
Saturday, 17th February, 1934. 

The Assembly met in the Assembly Ohamber of the Oouncil House at 
Eleven of the Olock, Mr. President t1'ho Honourable ~ir ~ho.llmukhr.lII 
0hetty) in the Ohair. 

ME8SAGES ]'ROM l'HE OOUN01L 01!' STATE. 

Secretary of the .Assembly: Sir, two MtJss~es have been received from 
t.he Oouncil of Stat.e. l'he first Message runs thus: 

"Sir, I am directed to inform you that the Bill to constitute a Reserve Bunk or 
Iudia, which was passed by the Legislative Assembly lit. its meeting held on the 22",1 
De~.tlmber, 1933, was pasaed by the Council of State at its meeting held on thll 16th 
.IfeLl'Ual'y, 1934, with the following alliendments, namely: 

'I. In sub·clause (1) of clause 1 for the figured "1933" the figuru "1934" were 
substituted. 

2. III the proviso to sub-clauae (c) of claulI8 2 fOl" tAle word "lOCiety" where it Isst. 
occurs the word "bank" was substituted. 

3. lu sub-clause (8) of clause 14 for. the worda "five .bares shall have one 'VOte aDd 
on poll being demanded each shareholder 80 registered as having more than flve ahlUt\ll" 
t.1I .. following words were substituted, name1y-

"five or more llha.[e. shall have Olle vote and on & po1l Leing demanded el>ell 
shareholder 80 registered", 

4. In sub·d&use (~) of clause 15 for the word "rogistors" whertl it first occurs the 
word "register" was Bubstituted, 

6. In sub-cla1lllll (I) of clause 48 for the figures "44" the figuroe "47" were 
sub.tituteci. 

6, In the Third Schedule for the ligures "1933" whel'cvcl' they occur the figIJl'l'~ 
"1934" were substit.uted. 

7, In the Fifth Schedule for the figures "1933" t.he ligurea "1934" were lublf.ituted,l 
The COllDcil of State requests the concurrence of the Legislative .AiuemLly in the 

amendmenta. " 

Sir, I lay on tho table the Bill, as amended by the 00uncil of State, 

The second Message is 88 follows: 
"Sir, I 110m dil'ected to inform you that the Coundl of State bu, at illl meeting 

beld on the 16th j<'ebrll&ry, 1934, agreed without. any amendme.nts to the Bill further to 
amend t:.e Imperial Bank of India Act, lQOO, for certain purpoees, whicll. Wil.l pused by 
t.he LegiaJative ABlI8mbly at it. meeting held OD the alit. JanD&l'1. 1934." 

RAILWAY BUDGET FOR 1934-35, 
The Honourable IirlOlflph Bhore (Member for Commerce and RailWa.yA) : 

Sir, when prolJenting my tiJ'llt Railway Budget. to the H(,ulIe last year, I 
ventured witb IIOme diffidence to 8UggeSt that. though thS! ennircling economic 
gloom ilhowelf no ta.ngible Rign of lightening, yet iJ~ication8 wf'lre not ws.ntinl 

(979) .. 
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[Sir Joseph Bhore.] 
that we had plumbed the depths of the depression whioh had overtaken US ill 
oommon with the rest of the world. Even that guarded opinion was in 
some quarters regarded 'as unwarranted by anything more substantial than a 
facile optimism, and doubts were freely cast 011 the wisdom of budgeting for 
so substantial an increase in our earnings for the current year. Though our 
estimate of reoeipts for the year may not eventually be reaohed, it is a matter 
for lIIome gratification to find that our anticipations of improvement have been 
substantially justified and that our earnings up-to-date show a material 
advance over those for the corresponding period of the previous year. 

2. Following oustom, I will first refer to ohanges in form before dealing 
with matters of substance. Very important chan~s have been made in the 
forms of demands placed in the hands of Honourable Members, but the limits 
ot a budget speech preclude any detailed description, or explanation, of these 
ohanges despite their undoubted interest and importa.nce. One of the major 
ohanges concerns the form in whioh the demands for grants have been recast. 
These demands are now in the form in which the accounts of railways are 
kept, and the change has been made in order to facilitate control of expendi-
ture. This ohange has not only the general approval of the Auditor-General, 
but has been considered in detail by two committees of this House, viz" the 
Publio Acoounts Committee and the Standing Finance Committee for 
Railways whioh were unanimous in recommending its adoption. 

3. Another important change in the form of our estimates has been caused 
by the decision to include in them the receipts and expenditure of lines belonging 
to pri vate companies or Indian States, but worked by our State Railway Systems 
for a percentage of the gross earnings. This change in procedure follows a 
reoommendation made by Sir Arthur Diokinsonand approved by the Standing 
Finance Committee for Railways. The practice hitherto followed was to deduot 
both the receipts and expenditure of these lines from the total receipts and 
expenditure oIthe system by whioh they were administered. This procedure, 
as pointed out by Sir Arthur Diokinson, is fundamentally wrol'!g in principle 
as the officials of a railway system are engaged in operating all the lines compri· 
sing that system, inoluding these worked portions, and the statistics and 
aocounts should properly be based on the total receipts and expenditure of the 
e~~ system. As a result of the ohange, the receipts of the worked lines will. 
from 1934-35 onwards, be added to the receipts of the State owned lines. and 
out of the total the Legislature will be asked to vote the gross expenditure for 
working the railway system as a whole including the worked lines. The Legis-
lature will also be asked to vote the sums which will be handed over to the 
owners of these lines as the share of the earnings which, under contraot, 
the working agency is required to hand over to them after retaining the 
l*'08ntap fixed in the contraot. 

To Ronour8o~le Members who would like to know in greater detail the 
reasons for ~ oha~s adopted, I wonld commend a perusal of tbe 
FinanoiaJ CommiBBioner's Review of the appropriation aocountfl of Rail· 
ways for 1931-32 which disOUBBes the question very fully. 

It is perhapa dUlicult to() realiae, when peruaing the pa.pera that will shortly 
be in the handa of Honourable Members, how great has been tbe labour 
invol_ in preparing the budget in the new form. and I. abouJd like to add 
& wOld of aoknowledgment of the untiring and devoted. labours of the 
SuperinteDdent and It&ti' of the Budget Branch of the Ra.ilway Board who ha ve 
literally worked nigh(8ond d,ay to ensure that tbe8f' atatemeoutM would be ready 
in time and in aB aoourate & form as poaaiblc. , , 
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I also take this opportunity of paying a tribute to the members of the 
Standing Finance Committee for Railways who have, as always, been assiduous 
in their duty of scrutinising in detail the estimates of railway expenditure but 
have had a harder task than usual owing to the radical alteratioDII in the 
demands made this year. From the reports of the Committee's proceedings 
which have been prepared in greater detail in aooordance with the general wish 
expressed in this House last year and the large number of memoranda on the 
estimates whieh the Members have had to examine in detail, the House will 
realise t.he nature and extf!nt of the work which this Committee has had to 
attend to. 

4. It is now superfluous, I am sure, to remind Honoura.ble Members 
of the advantages of the practice that they have generally followed in recent 
years of indicating, when giving notices of reductions in demands, the 
questions which they intend to ra.ise. It enables Government members to 
supply the House with fuller information on the points raised than would 
otherwise be possible. 

Financial reault8 of 1932-33. 

5. Before I go on to deal with the estimates for 1933-34 and 1034·35 
which it is my main business to.day to explain to the House, I ought, in order 
to present a. more complete picture, to refcr briefiy to the results of tho year 
1932·3~, full details of which are available in the Railway Board'. report whioh 
has recently been published. When I presented the railway budget last year, 
I anticipated 110 deficit during 1932-33 of 9i crorea. The aotuallOli8 due entirely 
to a fall in traffic receipts was unfortunately larger. The total loIS of lOi 
crores was met hy a temporary loan from the depreciation fund. whioh, 8fter 
this transaction, was left with an actual balance of just 0\'61' 12 crores. The 
total loans made from the fund to cover deficits amounted at the end of the 
year to 14i crores. 

Revised eatimate8 for 1933.34. 

6. We hudgcted for an income during the ourrent yea.r from all HOurccs 
of 891 croral! and for a total expenditure including depreciation, of just. over 
64 crores, which would have brought our net revenue to nearly 251 crorea. 
We now anticiplite that our recoipts will bring us in 88t crores instead of 891 
crorcs, while our expenditure will remain I\t about the antioipated figure, thus 
bringing our net traffic receiptil to 242 crores. As our interest chnrgo'l will 
amount to 32j crol'l~/!, the deficiency for the y~r will aggregate 71 crorcs includ. 
ing the 1088 of 2 crores on strategic lines, and thitt will be met again by a tempo. 
rll~¥ 108n from the Depreciation }<'und, which will now sho,!" a. balance at the 
ena· of the year of I If crores, as against 12 crores at the heglDrung of the j'OIIor. 
Theil!· are the bare figures, and a brief comment on them ~y '?B of some 
aBBistance in realising their significance. It is 110 matter for gratificatIOn thn tour 
a.nticiPI\tions of lion incroase in our traffic receipts have in &. large measure been 
fulfilled. The traffic in 1\133-3-1 hM heen well above the previous year, though 
we may not be ahlc to roach (llIr original tl8timatea. But though our rcdItOd 
estimate of receipts is half II crore helow our original anticipations, it i8 over 2 
crores or 21 per cent. highcr than the figure of la8t year. It is noteworthy 
that ollr goods earnings during the cnrrent year are now expected to he nearly 
3t crores, or ahout6 jxlr Cf'nt. above our earningt in Ut32· ... 3. The fact that 
the inol'OOfIe in traffie hR." Jwon generallmd has not heen confined to any parti. 
eumr commodity is, I \'I'nhil'f'to think, of oonMiderahl" Idgnificance.a affording 
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!tOme sign of the beginning of flo general revival of tra~e. But for a serious 
fall in our pallBenger earnings, we should ha!e had a still better tale to tell of 
the results of the year. Our passenger earrungs are now expected to be abont 
a. orore or nearly 4 per cent., below what we earned in 1932-3!t Railways 
are taking various stEIp" to deal with this sit~tion .. On most railways efforts 
are being made to recover traffic by quoting specIally reduced return fares 
between particular stations and by introducing extra ~cell. We are s:lS? 
trying an important experiment on the North Western Railwa.y on the posslbl-
Hiies of large scale reductions in 300 class passenger fares. Revised third class 
fares were introduced over that system with effect from 1st December 1933. 
These revisions include a reduction in the previous basis of charge of half a pie 
per mile for dilItances up to 50 miles and of a quarter pie per mile for distanc08 
from 51 t,o 300 miles and an increase of half a pie per mile for distances over 300 
miles. The general effect of the revised basis of charge is a reduction of fares 
up to dilltances of 460 miles and a small increase of fares for distances over that 
figure. The magnitude of this experiment can be realised from the fact that, 
if no increase of traffic results, it is expected to lead ro a loss in earnings of 
about 45lakhs. It is, however, an experiment worth making, for it may well 
be productive of results of real value in determining our future policy in this 
matter. It is too early to pronounce on the results, but there are indications 
that traffic is responding, though as yet insuffioiently, to the stimulus of our 
revised rates. We have found that during the first 8 weeks of the period in 
which these have been in force, the number of passengers increased by 6 per 
cent. thollgh the earnings fell by 6 per oent. There are, however, indications 
of further improvement, a.nd the future OO1Il'Se of traffic under this experiment 
win be followed with interest. 

Turning to our working expenses, these are not expected to differ very 
much from our budget estimate. But for the faot that we have had during 
this year disasters of unparalleled magnitude to meet, they would in all probabi-
lity hflovo been slightly lower than our original estimate. During the year, 
howover, two railways in particular have suffered heavily from the effects of 
tho earthquake. Paiticlllars of the extent of the damage and of the oost of 
repairing or reconstruoting buildings, bridges and traok that have been affected 
are Iltill s('.a.nty. From such information as we have received at present, 
however, it appears likely that the damage will amount tp over three quarters 
of Il crore and ma.y well reach a crore. Fortune has dealt hardly with us in 
H:n~the~ matter. Onu6a"ain have the unchained forces of nature proved the 
hmltatlons. of human skIll, soience and experience. In September last the 
l!I\tdden aotton of the river Ganges in flood caueed a considerable breach in one 
of tho protective works of the Hardinge Bridge on the Eastern Bengal Rail-
way, popularly known as the Sara Bridge. We can only be thankful that the 
damage was no worse ~nd did not go far enough to oauee any immediate danber 
to tht' !l8.fcty. of the bndge. But we hn va had a sufficient.ly serious warning to 
oom pel u" ~ Incur the expenditure of very large sums of money in strengthening 
and exte!1ding the prote~tion. and training works conneoted with the bridge. 
Here agaIn the total cost IS estimated to be well over & crore and might possibly 
reach &. oron: and a half. At the same time, we have had to sanotion extra 
e;xpe!ldlture In order to be rea.dy with other alternative means of communica-
bon 10 U8SC tlJ.e wo~t happens and if, during the course of the next monsoon, 
the llafety of the bridge is eeriously threatened. • 
. Of the t.otal expentlit~rejnvolved in repairs and recoDBtruotion D8(le81l&!'y 
In theS(! two caleB, & ooDBlderable amount is an addition to our aINlets and 
'.lorrectly chargeable to capital, but an amount of between a orore and a cftlre 
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and a half of rupees would in the ordinary coune have been oharged to revenue 
during this year and the next and p088ibly the year after. After careful 
CODllideration and with the concurrence of the Standing Finance Committee 
for Railways, we have come t() the conclusion that, in all the ciroumstances, it 
is reasonable and proper not t.o debit expenditure of this nature to current 
revenues during suoh a short period as 2 or 3 years but to distribute it in 
iDlltalments over a longer period. We, therefore, propose to debit thc whole 
expenditure initially to the Depreoiation Fund and repay it out of revenue in 
annual instalments of 15lakhs a year till complete repayment is made, which, 
we hope, will not take more than ten years. 

Against the deterioration in our tra.ffic receipts we have to set off 
a. weloome fan in our interest charges owing to a reduction in the rate of interest 
due to the lower rates at which Government have been able to horrow during 
the year. These factors have balanced each other and our present antioipa-
tion is that the final results will, as stated, show an aggregate deficiency of 
71 crores, inoluding the usual loss of about 2 orores on strategic lines. This 
is in acoordance with our anticipations at the beginning of the year, and the 
1088 will b~ met by a temporary loan from the depreciation fund. 

Budget estimate Jor 1934-36. 
7. Stated briefly and, in order to facilitate oomparison, neglecting for the 

moment the effect of the inolusion of the receipts and expenditure of worked 
lines in our estimates for 1934-35, we estimate our total receipts from State 
lines next year at 911 crores and our total expenditure including deprecia. 
tion at 641 crores. With our interest oharges estimated at 32 ororea, the 
total deficiency should be approximately 51 crores. A loan of thia amount 
from the Depreciation Fund would leave that fund in orerlit to the extent 
of Ili crores at the end of the year, as oompared with nl orores at the begin- • 
ing of the year. We think we shall not be unduly optimistio in estimating, for 
next year, an increase in traffio receipts to the extent of 2i orores, ~n improve-
ment of 3 per cent. on our figures for this year. The steady upward trend in 
our goods earnings this yearfnstifies us, we believe, in the hope that at last 
we are fairly on the road to recovery, though it would be rash to antioipate any 
rapid progress as yet along that road. 

We expect our working expensea to he a little higher than during the our-
rent year. Our ordinary working expenses have been steadily reduoed from 
year to year sinoe our traffic began to drop, but the major retrenohments have 
all been effected, and to the extent that roductioM represented merely a poet-
ponement of expenditure, the time is soon coming, if it has not aIrea.dy l.'ome, 
when it would be unwise and indeed unsafe to postpone it any longer. The 
most hopeful prospects of reducing expenditure still further seem to us at 
praRent to lie in the results of the detailed job analyses now being conducted 
by the special temporary organisation we have set up on various ra.ilways 
on the advice of Mr. Pope. The possible 880vings may be small individually, 
hut we have no doubt that in the aggregate they will amount to something 
substantial. Apart from this, we expeot a fall in gratuities payable to railwa.y 
staB which have heen abnormally high during the last few years on account 
of our retrenchment of staff. . If traftio oontinues to improve, as we hope it 
will, no further block retrenohments should be necessary. 

The total increase in our working expensea we pIa.ce in the neighbour-
hood of a quarter of a orore, and this is mainly ~e result of the normal incre-
ments ea.med by staff on time-scales of pay. It will he offset by a fnrther 
fi:iminutton in interest cbarges on aooount of the average rate of intert'st heing . 
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expected to be stiIllower. In the result, we expect our total deficienoy to he 
reduced to 51 croree, or very nearly 21 crores below the figure for the ourrent 
year. 

8. In presenting the budget estimates for the ourrent year, I ventured to 
lay some emphasis on what I held to be the undeniable strength and sound-
ness of the financial position of Indian railways notwithstanding the deficit. 
tha.t have l)oon experienced since 1931-32. The reeulte of 1933-34, so far a.. 
we know them at present, have, if anything, confirmed me in that view. 
Taking the period of eleven years beginning from 1924-25 and ending 1934-35, 
we find that the first six year", were a period of prosperity and the following 
five years have been otherwise. The orescendo of deficits began in 
1930-31 with 5 cror68, grew to 91 orores in 1931-32 and reached its height in 
11l32-33 with a figure of 101 crores. We hope that that oonstitutes the peak, 
for we expect our deficit to be 71 crores in 1933-34 and about 51 crores 
in 1934·35. A naked statement of these deficits is, however, calculated to 
give an entirely inaccu.rate impresaion of the real financial position. I will 
endeavour to convey wha.t I think is a more correct pioture by stating the 
financial position of the past three years from a somewhat different angle. 
Taking our commcrciallines a]one for the present, it will be seen that even in 
1932-33, whioh DlBy bE> regarded. as the worst year during this period, our net 
revenue from an sources amounted to 231 oror68 and during that year we 
put by to the depreciation reserve a 8um of 71 orores more than we actually 
required to withdraw for our current expenditure on renewals and replaoe-
ments. Even in the wont year of this dark period it will thus be seen that our 
earnings only feU short by one crore, of the amount, viz., 311 ororee, required 
to pay the full interest on the Capital at charge. In the following two years • • v~., 1933-34 and 1934-35, our estimate of net revenue from all 80uroes is 251 
and 271 crores respectively. If payments to the depreciation reserve were 
confined to what was needed to meet our urgent and necessary requirements, 
our net revenue in eaoh of these two years would be over 32 orores and would 
exoeed the 8um neo688lory for our interest oharges on commercial lines by 
a. crore and a half. 

Including strategio linell, against our deficits a.mounting to 13 crOl'e8 in the 
two years referred to, must be Bet the additional appropriations amounting to 
121 crures that we are making to the depreciation account after meeting not 
only all the normal expenditure on renewals and replacements debitable to tbe 
fund during these years, but very hea.vy abnormal expenditure of Ii crores to 
repair ea.rth~ua.ke damages and the dama.ges to the Ha.rdinge Bridge caused 
by tho vagarlell of the Gauges. Theee figures, I hope, afford ample justifica-
tion for the opinion I ha. ve oxpreBBed as to the intrinsio strength of the financial 
position of the Indian Ra.ilways. 

9. Some (lomment ill neoossary on our programme ofworke expenditure for 
1934-35 whioh, thoug~ los8 ambitious than the programmes which Railways 
were a\lculltomed to In the pre-depression days, ia still conSiderably more 
extensive than t.hose oftbe la.8t two years. We propose a total expenditure of 
just over 14 orores, of whioh we expect to find three quarters of a crore by a 
further reduotion in stores balances. Except one smal) new line of five milos 
costing 3 Ia.khs on the So~th Indian Railway, to which we are committed a8 pari 
of the arrangements made when the Tanjore District Board Railway 'Was 
tra~ferl't'd to(} Governmeht Bome y6&l'1I ago, tbe lUDaJI expenditure df 11 Jakhs 
provided is Jlwrely to comple~ Iine8 started long ago. There are a few 
projects, like the Bombay SimI Connection and thQ Polla.cbi-Vam.mturai tine 
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in South India, the prospeots of whioh are under examination, but our examina-
tion has not yet reached a stage at which we can arrive at a definite conclusion 
in regard to their remunerativeness. We have not, therefore, felt justified in 
asking the Assembly to provide funds for them. We hope to complete our 
examination in the course of the next few months. If we find tru.,t these 
projects are likely to be remunerative under present conditions of cheap money 
and low prices of material and desire to start construction during the next 
working season, we shall take steps to place our proposals before tht~ Standing 
Finance Committee for Railways and ask the Assembly for the requisite addi-
tional grant. As regards open line works, our programme includes 4f crores 
for track renewals, and 31 crores for rolling stock in addition to Ii crores for 
works in progress. The amount provided for new works is under 4i crores. 
Of this, a sum of about It croreR is required for repairs and additions to the 
protection works (If the Hardinge Bridge to which I have already referred and 
for repairing earthquake damages. As I have mentioned, it is our intention 
not to charge directly to current revenues any expenditure on these items, 
but to debit initially to t.he depreciation fund whatever is not chargeable to 
capita.l, and repay this amount from revenue by annual instAlments of 15 lakhs. 
Another item of importance is the remodelling of part of the Jamalpur Work-
shops on the East Indian Railway where, as a measure of economy and 
efficiency, it was intended to concentrate heavy repairs to engines. This was 
originally initiated as a remunerative project, bot it has since been rendered. 
imperative by the demolition of some of the existing sbops by the recent 
earthquake. 

Tha.t completes the financial picture which I have to present to the House. 
If it is not as bright as we might have wished, it might easily have been much 
darker. 

10. I will now p&88, before I close, to one or two matters of general intereet 
on which Honourable Members will, I am sure, expect some obllervatioDt! 
from me. 

There is, I believe, much misapprehension as to the attitud~ oft·he railways 
towards those oompetitive forms of trails port. whicll have of recent years been 
making inroads into their traffic. Speaking for Indian Railways genera.lly 
I would like to oomba.t allY impression that they desire to maintain, at any cost 
and by any meana, a monopolistio poIIition from which to ezploit the publio. 
True, they cannot be expected to welcome unequal competition witb open 
arms, but they reoognille its inevitability and appreciate the fact that they 
must meet it largely by better and more attractive service. But what in the 
interests of the oountry they are ohiefly concerned with, is the elimina.tion of 
waateful competition and the utilisation of the available re8OU1'OeII of the State 
to the best possible advantage of tbe public. It is obvioualy, for instance in 
the public interest that such limited funds as there are should be spent' on 
opening up unopened tracts rather than on duplicating existing lines of com-
munication. With the object of exchanging ideas, the Government of India 
convened at Simla in April last a Conference which the representatives of 
Local Governments, of R&ilwaya, and of certain unofficial organisatioDt!, were 
invited to attend. This Conference discullled, and agreed to, some eight Reso. 
lutions, framed with the intention of I18curing the greater oo-ordination of 
transport, the better oontrol of publio motor I18rvices and the more IIcientiSo 
and eoonomic development and planning of road8. Theee Resolutiona were 
not of OOUl'lle bindina on the parties to the Conference, but &8 a result of some 
useful disculllliona, Ifeel sure that the representatiVN of Local Gonrnments 
who attended c&IIle to appreciate how closely tl'le prosperity of the country is 
bound up with that of its railway system. The Gonl'Dment of India are now 
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in correspondence with the Local Governments on these reRolutions and have 
e'V8l'yTeason to hope that a beginning has been made in attracting the serious 
attention of the various authorities concerned to a problem which has been 
found so diffioult of solution in other parts of the world and in securing recogni-
tion of the fact that it can only be successfully attacked through co-opera-
tion between the va.rious administrative units that under the existing system of 
Government have control over the different parts of this complex problem. 

11. I have no doubt that, during the course of the next week, opportunities 
will be a vaila.ble and will be freely utilised by Honoural?le Members to give 
expreaaion to their views on what must be regarded as a matter of first import-
anoe to the future administration of Railways in India, the proposed Statutory 
Railway Authority. Today it is only necessary for me to express our warm 
appreciation of the spirit in which the members of the Committee .which 
oonsidered this question in London approached their task and of the oontribu-
tion made towards the solution of this difficult problem by their report. 

It will be observed that we have not yet embarked on the investigation 
which I foreshadowed last year in connection with our Depreciation Fund 
procedure. This is not due to any change in the perspective in which we view 
this question j or in our opinion of its importance. Rut, a.fter a very full prelimi-
nary examination, we came to the oonclusion that it might well he left for 
investigation oonourrently with other important financial questions which must 
be settled in oonnection with the future changes in the administration of 
Indian Railways. 

12. Deficit budgets are not a souroe of anxiety merely to Finance Members 
a.nd to Governments. The Administrative Staffs of Commercial, or quasi-
Commercial, Departments feel more keenly than outsiders realise, the paralysing 
influence of oontinued deficits. Retrenchment, economy and the curtailment 
of opportunities for development combine to produoe an effect calculated to 
dishearten the most enthusiastic Imd to discourage the most stouthearted. I 
would like to pay my tribute to all railwaymen for the steadfastness with 
which they have faced the depression of the past few years. Happily we may, 
with some justification, hope that the clouds are at last beginning to exhibit 
ligna of lifting. Such improvement as our revenues have shown in the current 
year has been persistent and well maintained. The steady enlargement of our 
goods traffic is an indication that trade and confidence are beginning to revive. 
H we have still far to go before we can reach normality, we can at least face 
the ooming year with renewed hope and lighter hearte. (AppJauae.) 

~rhe Assembly then Bdjoumed till Eleven of the Clock on MondRy. the 
HlLh }'ehruIllrY. 1984. 
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